
. __ [IE.gAUHArr HrGH COURTAT GUWAHATT
(HIGH COURT OF ASSAM, NAGAI-AND, MIZORAM AruCr AnUrrr,norlr_ PRADESH)

NO. Hc.vrr-76 I 2O2L I 84sO I A

From

To,

Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri C. Chaturvedy,
District & Sessions Judge,
Chirang, Kajalgaon.

Dated, Guwahati the
/L
October, 2023.

?
Sub Casua! leave.

Ref:- DJCH.t-5 I 2023 | 3200 dtd. M. I 0, 2023.

Sir,

with reference to the above, I am directed to inform you that you have been
granted four days casual leave from 10.10.2023 to 13.10.2023, atongwith station
leave permission. The next seniormost Judicial Officer available at the station would remain
in charge of your Court and office in your absence.

9L/-
JT. REGTSTRAR (VTGTLANCE)

Memo NO. HC. VII-76I2021/8451/A. dated ?-(o-L3
Copy to:-

I The Project Manager, Gauhati High Court.

4-

Yours faithfully,


